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WRITTEN ANSWF.RS TO QUESTIONS

Representative of workers on theCoramittet
to study the Administrative Structure 

of Indian Air lines.

*422, SHRI S.M. BANERJET : Will the 
Minister o f TOURISM AND CIVIL. AVIA
TION be pleased to state :

(a) whether a Five-Member committee 
to study the administrative structure of the 
Indian Airlines, with special reference to 
labour-manau^ment problem*, has been 
formed;

(b) if so, whether any worker-representa
tive has been associated with this Commi
ttee; and

tc) if not, the reasons for the same?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) :
(a). Yes, Sir

(b) and (c). The Committee consists 
o f persons who arc experts in various bran
ches ofm anagsnunt. it is meeting representa
tives of the Unions and other employees 
before preparing its report, and it was there
fore not considered neeessar> to have a spe
cial workers representative.

Profitability of Madras-Singapore Routes 
Operated by Air-India

*423. SHRI RATTANLAL BRAHMAN : 
Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether Government have any plans 
to improve the profitability o f the Madras- 
Singaporc routes operated by Air-India;

(b) whether Government have any long
term plan to utilise the potentiality of routes in 
the Pacific and Indian ocean areas; and

(c) if so, the broad outlines of the plan?

THE f  MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN STNGH) :
(a) Load factors on this route have been 
consistently satisfactory and every effect 
is being made to improve them further.

(b) and (c). While no plans have been 
formalised, the matter is reviewed from tim$ 
to time.

Development of New Airports at Smaller Cities 
And Towns

*427. SHRI S.R. DAMANI : Will the 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether his Ministry has drawn up a 
programme to develop new airports in smaller 
cities and towns for extension of air services;

(b) if so, the places chosen for the pur
pose; and

(c) the time by which the programme will 
be implemented?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) :
(a) to (c ) , Three new airports have been 
included in the Fourth Plan at Tirupathi, 
Shillong (Barapani) and Calicut. Work at 
Tirupathi has already commenced and is 
expected to be completed in 1972- Work 
at Shillong (Barapani) and Calicut is also 
expected to commence shortl>.

f tf trfw rrew  w'f wps ifa n

* 4 3 4 . w r f iw r r

afrc a w f  w r  m  W n  tfr f*rr
s»rr?r f a  :

(**') v w tfr  I w f i w f w  f ta r  

n7ft"T f w  tot «rr w

8 ; *ftr

(»ar) %
s tf*  f  *s* Vf « w <  smcr w

v r t v n p  v t  & w *  w  u f v m

f h r t V

f t m  * fk  m m  w r r o  w  
i k f f t f i r T O V w f t f t  ( t f t f r j f t iw w r) :
( v )  R r w f iw n w

* ® w W > w ffw % « f» rc ,’rtNr, w o t ?  
fV w fP w rw  v y t  t o  % ftn? ^  

? * r  f t t



29 W *** JYAISTKA 21, 199$ (SAKA) Written Am mn 30

(w )  f w l w m  < ry m r v rarta  ^  
% *f*$r<«r if, f a <w f«rcrw f % 

% f c f t m  % tnv 

fa*pRr A  | i  *rf*rffr 3r f r yffirem r e  jpt 

sh rr  «w?r % «rfer*r «r<rrf % f ts r r  «nr i h t s t  

|  f a  ^ppRrftr w f r  f v f t i  s frsr ^?r v x  fc rft1 

s fa f tr  tfrc  vftW t tf r  f c m f m  srn^ tfrk r<  
* tp t ^ rr« fr$  qft i

Appointment of Managing Director and Deputy
Managing Director of Shankar Sugar 

MHto Calcutta

*435. SHR? INDRAJIT GUPTA : 
Will the Minister of COMPANY AFFAIRS 
be pleased to state :

<a) whether M/s Shankar Sugar Mills, 
Ltd., Calcutta has been declaring losses and 
passing over dividends for the last few years;

(b) whether despite the bad financial 
condition of the Company, the Company Law 
Board, permitted the appointment of one 
Shri K.K. Kanoria and another Shri V.K. 
Kejriwal as Managing Director and Deputy 
Managing Director on exorbitant salaries and 
emoluments; and

<c) if so, the ground on which the approva1 
for their appointments on such terms was given 
by the Company Law Board?

THE MINISTER OF COMPANY AFFA
IRS (SHRI RAGHUNATHA REDDY): (a) A 
statement showing the profit and loss posi
tion of the company during the 3 years ending 
30th September, 1967, 30th September, 1968 
and 30th September, 1969, as furnished by the 
company, is laid oo the Table of the House. 
The company had declared dividend @10% 
during the years ended 30th September, 1967, 
and 30th September, 1968, No dividend, was 
declared during the year ended 30th September, 
1969.

(b) and (c). The Company Law Board, 
while considering the proposal o f the company 
considered various factors relevent including, 
the financial position, the size of the company 
and working result of the company. On the 
advice of the Comapany Law Board the com
pany considerably slashed down the remunera
tion earlier proposed by it for the Managing 
Director and the Deputy Managing Director. 
The reduced remuneration proposed was 
approved by the Company Law Board as the 
total remuneration payable to the Managing 
Directors was lower than the managing agency 
commission paid when the company was 
befog managed by the Managing Agents.

Statement

Years ended

30.9.67 30.9.68 30.9.69

(i) Paid-up capital
Rs.

18,20,000
Rs.

18,20,000
Rs*

18,20,000
(ii) Turnover 1,80,50,504 2,82,45,538 2,32,96,458
(iii) Net profits under Section 198 14,61,133 18,38,140 3,99,155
(iv) Director’s Remunerations ;

(a) Sitting fees
(b) Commission
(c) Managing/Whole-time Director’s

Manager’s remuneration :

2,700
Nil

3,275
Nil

2,100
Nil

<0 Salary
(ii) Commission
(iii) Perquisites and money value 

there- of

Nil Nil . Nil

(v) Dividend (Rate 4t Quantum) declared 
on equity shares.

10%
1,82,600 l,82$bo

Nil




